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COURT NO.33     
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M.:-

1. CRL.A.249/2018 NAVEEN KUMAR VERMA VISHESH WADHWA, ABHISHEK DUA
   CRL.M.B 363/2018 VS. THE STATE GOVT OF K.S. AHUJA

NCT OF DELHI 

2. CRL.A 362/2018 CHANDAN B. BADRINATH
   CRL.M.B 505/2018 VS. STATE K.S. AHUJA

3. CRL.A 449/2018 RAJESH CHAUHAN HARSH PRABHAKAR
   CRL.M.B 658/2018 VS. STATE K.S. AHUJA

COURT NO.34  
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

1. CRL.A 1402/2014 JASWINDER SINGH @ JASSA ASHOK AGRWAAL, SRIDEVI PANIKKAR 
VS. STATE DEVYANI BHATT, RAJAT KATYAL

2. CRL.A 1587/2013 FAYAZ AHMED ANVESH MADHUKAR, 
VS. STATE NCT OF DELHI AASHA TIWARI

3. CRL.A 1596/2013 AMIT CHAUHAN S.B. DANDAPANI
VS. STATE (NCT OF DELHI) AASHA TIWARI

4. CRL.A 1645/2013 RAJ KUMAR K. SINGHAL
VS. STATE (NCT OF DELHI) AASHA TIWARI

COURT NO. 25 
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 10.30 A.M

1. C.R.P. 189/2017 A.N. KAUL PRADEEP DHINGRA, MOHIT NANDWANI
VS. NEERJA KAUL & SANDEEP MITTAL, ASHWARYA 
ANR. CHANDER ABHIMANYUA WALIA

COURT NO. 12  
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 P.M

1. CONT. CAS(C) 110/2018 JAWAHARLAL NEHRU UNIVERSITY MONIKA ARORA, 
VS. GEETA KUMARI, PRESIDENT VIBHU TRIPATHI
JNUSU & ORS. KUSHAL KUMAR

HARSH AHUJA
AKHIL SIBAL
GOPAL SANKARANARAYAN
GOVIND MANOHARAN
ABHIK CHIMANI
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COURT NO. 25  
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

    AT 10.30 A.M.

1.  CCP(O) 62/2010            SH. RAJENDERPAL SINGH BHATIA  RAJAT ANEJA, RASHMI VERMA,
    In CS(OS) 1441/1990       Vs. SH. JOGINDER SINGH        SANDEEP P. AGARWAL, M.K. SINGH

2.  CS(OS) 1769/2003          BHARTI TELE VENTURES LTD. & ORS. GOPAL JAIN, TEJVEER BHATIA, 
                              Vs. DSS ENTERPRISES PVT. LTD.   KRITI PUJARI, ROHAN SWARUP

& ORS. VINEET JHANJI, IMRAN MAULAEY

3.  TEST.CAS. 37/1995         JATINDER SINGH BHATIA        SANDEEP P. AGARWAL, M.K. SINGH,
              Vs. STATE & ORS.                RAJAT ANEJA, RASHMI VERMA
                                     

4.  TEST.CAS. 42/1995         MANJIT KAUR                 RAJAT ANEJA, RASHMI VERMA, SANDEEP
               Vs. STATE & ORS.                 P. AGARWAL, M.K. SINGH    

*****

COURT NO. 21 (OS-F)
HON'BLE MR. JUSTICE JAYANT NATH

    AT 10.30 A.M.

4.  O.M.P. 463/2015           NATIONAL HIGHWAYS AUTHORITY  MUKESH  KUMAR,ROHIT MADAN,      
                              OF INDIA                     SAYAREE BASU MALLIK, NITIN 
                              Vs. M/S SANGAM (INDIA)LTD    GULATI                             

5.  O.M.P.(I) (COMM.) 64/2015 SANGAM INDIA LTD             ROHIT MADAN, SAYAREE BASU 
                              Vs. NATIONAL HIGHWAYS        MALLIK, NITIN GULATI, MUKESH 
                              AUTHORITY OF INDIA           KUMAR      

********                       
COURT NO.  14 
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M

1.  O.M.P. (COMM) 6/2016      AIRPORT AUTHORITY OF INDIA   SUNIL  AHUJA,PRADEEP KUMAR   
    I.A. 5054/2016            Vs. M/S B.R. ARORA &         GUPTA,VAIBHAV  DANG          
                              ASSOCIATES (P) LTD.                                       
    
2.  O.M.P. (COMM) 10/2016     GTM BUILDERS  & PROMOTERS    DAYAN KRISHNAN, AVNEESH  SARAN,        
    I.A. 6379/2016            PVT LTD                       JAI SAHAI ENDLAW,      
    I.A. 4720/2017            Vs. SNEH DEVELOPERS PVT LTD  SANJEEVI SESHADRI, SUDHIR 

NANDRAJOG,H.S. KOHLI, AVINASH 
SHARMA, AMIT SHERAWAT

*****
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